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modifications are .nade keeping in view the
interests of the stal! and administrative require-
ments of the Department.
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H{SMUGGLING Ac1vITIES IN KERALA

1287. DR. BHAI MAHAVIR . Will the
Minister of FINANCE be pleased to state :

(a) whether Govornment’s attention has
been drawn to the reports that boats belonging
to the Government of Kerala are being used
for smuggling purposey thereby thwarting the
attempts of the Gover: ment of India to prevent
smuggling activities ; and

(b) if so, what action has been taken by
the Government of Inlia to ascertain the full
facts in this regard 7]
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+{THE MINISTER OF REVENUE AND
EXPENDITURE IN THE MINISTRY OF
FINANCE (SHRI VIDYA CHARAN
SHUKLA) : (a) There has been no instance of
boats belonging to Covernment of Kerala
being used for smuggling purposes.

(b) Does not arise.)
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HASSAN AlrpoRrT

1_2_88. SHRI M.D. NARAYAN : Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state -

(a) whether the work on the proposed
Hassan airport is going on as per schedule ;
if not, reasons for the delay ;

(b) the details of the progress made so far
on the said airport ; and

{c) the time by when it is expected 10 be
completed ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) to (¢) The work on the 3600 feet loné
fair weather strip together with barbed wire
fencing is complete. The approach road and
the bore well are expected to be completed
shortly. The work on the air strip could
not be completed according to schedule
due to delay in land acquisition and acute shor-
tage of water when the work was in progress,

ProMOTION OF CARPENTERS IN
Civi. AviATION DrpARTMENT
) 1289. SHRI D, THENGARYJ : wij} the
Minister of TOURISM AND CIVIL AVI-
ATION be pleased to state -

(a) whether Government have received
any representations some time ago against
the promotion of some junior carpenters and
other technical staff in that cadre from the
lower grade to the higher grade, neglecting the
claims of some carpenters and others, at the
Technical Centre of the  Civil Aviation De.
partment ; and

(b) whether it is also a fact that on earlier
occasions also, such cases of promotion had
come to the notice of Government and they
had on such occasions set right those cases
giving full benefit to the aggrieved employec:st
if so, whether Government propose to také
similar action against the irregularities com.
mitted in the cases of the affected senior
employees referred to at part (a) above ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(@) and (b) Representations were received
from three Carpenters Grade II against their
supersession in the matter of promotion to
Carpenter Grade I. Promotion was made on
the basis of selection on merit according to
the recruitment rules in force bya Depart.
mental Promotion Committee.

In 1964 one employee had to be reverted
to a lower post since it was held that on the
date of consideration he was not eligible for



